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Legislative Wrap 
17th Lok Sabha (2019-2024) 

The final session of the 17th Lok Sabha ended on February 10, 2024.  During the term of the 17th Lok Sabha, Parliament 

passed 221 Bills – 42 Bills related to budgets, and 179 other Bills.  At the end of this period, 20 Bills remain pending in 

Rajya Sabha.  Four Bills will lapse on the dissolution of Lok Sabha.  One of these Bills have been passed by one House.  

Bills passed by Parliament during the term of the 17th Lok Sabha 

Bills Other than Finance and Appropriation Bills  

The Special Economic Zones (Amendment) Bill, 2019 

The Jammu and Kashmir Reservation (Amendment) Bill, 2019 

The Homoeopathy Central Council (Amendment) Bill, 2019 

The Central Educational Institutions (Reservation in Teachers' Cadre) Bill, 2019 

The Indian Medical Council (Amendment) Bill, 2019 

The Aadhaar and Other Laws (Amendment) Bill, 2019 

The Dentists (Amendment) Bill, 2019 

The Central Universities (Amendment) Bill, 2019 

The National Investigation Agency (Amendment) Bill, 2019 

The New Delhi International Arbitration Centre Bill, 2019 

The Protection of Human Rights (Amendment) Bill, 2019 

The Right to Information (Amendment) Bill, 2019 

The Banning of Unregulated Deposit Schemes Bill, 2019 

The Muslim Women (Protection of Rights on Marriage) Bill, 2019 

The Companies (Amendment) Bill, 2019 

The Arbitration and Conciliation (Amendment) Bill, 2019 

The Protection of Children from Sexual Offences (Amendment) Bill, 2019 

The Insolvency and Bankruptcy Code (Amendment) Bill, 2019 

The Unlawful Activities (Prevention) Amendment Bill, 2019 

The Airports Economic Regulatory Authority of India (Amendment) Bill, 2019 

The Code on Wages, 2019 

The Repealing and Amending Bill, 2019 

The Motor Vehicles (Amendment) Bill, 2019 

The National Medical Commission Bill, 2019 

The Consumer Protection Bill, 2019 

The Public Premises (Eviction of Unauthorised Occupants) Amendment Bill, 2019 

The Jammu and Kashmir Reorganisation Bill, 2019 

The Supreme Court (Number of Judges) Amendment Bill, 2019 

The Jallianwala Bagh National Memorial (Amendment) Bill, 2019 

The Transgender Persons (Protection of Rights) Bill, 2019 

The National Institute of Design (Amendment) Bill, 2019 

The Chit Funds (Amendment) Bill, 2019 

The Prohibition of Electronic Cigarettes (Production, Manufacture, Import, Export, Transport, Sale, Distribution, Storage and 
Advertisement) Bill, 2019 

The Special Protection Group (Amendment) Bill, 2019 

https://prsindia.org/billtrack/the-special-economic-zones-amendment-bill-2019
https://prsindia.org/billtrack/the-jammu-and-kashmir-reservation-amendment-bill-2019
https://prsindia.org/billtrack/the-homoeopathy-central-council-amendment-bill-2019
https://prsindia.org/billtrack/the-central-educational-institutions-reservation-in-teachers-cadre-bill-2019
https://prsindia.org/billtrack/the-indian-medical-council-amendment-bill-2019
https://prsindia.org/billtrack/the-aadhaar-and-other-laws-amendment-bill-2019
https://prsindia.org/billtrack/the-dentists-amendment-bill-2019
https://prsindia.org/billtrack/the-central-universities-amendment-bill-2019
https://prsindia.org/billtrack/the-national-investigation-agency-amendment-bill-2019
https://prsindia.org/billtrack/the-new-delhi-international-arbitration-centre-bill-2019
https://prsindia.org/billtrack/the-protection-of-human-rights-amendment-bill-2019
https://prsindia.org/billtrack/the-right-to-information-amendment-bill-2019
https://prsindia.org/billtrack/the-banning-of-unregulated-deposit-schemes-bill-2019
https://prsindia.org/billtrack/the-muslim-women-protection-of-rights-on-marriage-bill-2019
https://prsindia.org/billtrack/the-companies-amendment-bill-2019
https://prsindia.org/billtrack/the-arbitration-and-conciliation-amendment-bill-2019
https://prsindia.org/billtrack/the-protection-of-children-from-sexual-offences-amendment-bill-2019
https://prsindia.org/billtrack/the-insolvency-and-bankruptcy-code-amendment-bill-2019
https://prsindia.org/billtrack/the-unlawful-activities-prevention-amendment-bill-2019
https://prsindia.org/billtrack/the-airports-economic-regulatory-authority-of-india-amendment-bill-2019
https://prsindia.org/billtrack/the-code-on-wages-2019
https://prsindia.org/billtrack/the-repealing-and-amending-bill-2019
https://prsindia.org/billtrack/the-motor-vehicles-amendment-bill-2019
https://prsindia.org/billtrack/the-national-medical-commission-bill-2019
https://prsindia.org/billtrack/the-consumer-protection-bill-2019
https://prsindia.org/billtrack/the-public-premises-eviction-of-unauthorised-occupants-amendment-bill-2019
https://prsindia.org/billtrack/the-jammu-and-kashmir-reorganisation-bill-2019
https://prsindia.org/billtrack/the-supreme-court-number-of-judges-amendment-bill-2019
https://www.prsindia.org/billtrack/jallianwala-bagh-national-memorial-amendment-bill-2019
https://www.prsindia.org/billtrack/transgender-persons-protection-rights-bill-2019
https://www.prsindia.org/billtrack/national-institute-design-amendment-bill-2019
http://www.prsindia.org/billtrack/chit-funds-amendment-bill-2019
https://www.prsindia.org/billtrack/prohibition-electronic-cigarettes-production-manufacture-import-export-transport-sale-0
https://www.prsindia.org/billtrack/prohibition-electronic-cigarettes-production-manufacture-import-export-transport-sale-0
https://www.prsindia.org/billtrack/special-protection-group-amendment-bill-2019
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Bills Other than Finance and Appropriation Bills  

The Dadra and Nagar Haveli and Daman and Diu (Merger of Union Territories) Bill, 2019 

The National Capital Territory of Delhi (Recognition of Property Rights of Residents in Unauthorised Colonies) Bill, 2019 

The Taxation Laws (Amendment) Bill, 2019 

The Recycling of Ships Bill, 2019 

The Arms (Amendment) Bill, 2019 

The Citizenship (Amendment) Bill, 2019 

The International Financial Services Centres Authority Bill, 2019 

The Constitution (One Hundred and Twenty-Sixth Amendment) Bill, 2019 

The Constitution (Scheduled Tribes) Order (Second Amendment) Bill, 2019 

The Direct Tax Vivad se Vishwas Bill, 2020 

The Central Sanskrit Universities Bill, 2019 

The National Commission for Indian System of Medicine Bill, 2019 

The National Commission for Homoeopathy Bill, 2019 

The Aircraft (Amendment) Bill, 2020 

The Institute of Teaching and Research in Ayurveda Bill, 2020 

The Salary, Allowances and Pension of Members of Parliament (Amendment) Bill, 2020 

The Farmers' Produce Trade and Commerce (Promotion and Facilitation) Bill, 2020 

The Farmers (Empowerment and Protection) Agreement on Price Assurance and Farm Services Bill, 2020 

The Salaries and Allowances of Ministers (Amendment) Bill, 2020 

The Epidemic Diseases (Amendment) Bill, 2020 

The Homoeopathy Central Council (Amendment) Bill, 2020 

The Indian Medicine Central Council (Amendment) Bill, 2020 

The Insolvency and Bankruptcy Code (Second Amendment) Bill, 2020 

The Indian Institutes of Information Technology Laws (Amendment) Bill, 2020 

The Companies (Amendment) Bill, 2020 

The Rashtriya Raksha University Bill, 2020 

The National Forensic Sciences University Bill, 2020 

The Essential Commodities (Amendment) Bill, 2020 

The Banking Regulation (Amendment) Bill, 2020 

The Taxation and Other Laws (Relaxation and Amendment of Certain Provisions) Bill, 2020 

The Bilateral Netting of Qualified Financial Contracts Bill, 2020 

The Occupational Safety, Health And Working Conditions Code, 2020 

The Code on Social Security, 2020 

The Industrial Relations Code, 2020 

The Foreign Contribution (Regulation) Amendment Bill, 2020 

The Jammu and Kashmir Official Languages Bill, 2020 

The Insolvency and Bankruptcy Code (Second Amendment) Bill, 2019 

The Mineral Laws (Amendment) Bill, 2020 

The Major Port Authorities Bill, 2020 

The Jammu and Kashmir Reorganisation (Amendment) Bill, 2021 

The Arbitration and Conciliation (Amendment) Bill, 2021 

The National Capital Territory of Delhi Laws (Special Provisions) Second (Amendment) Bill, 2021 

The Medical Termination of Pregnancy (Amendment) Bill, 2020 

The Constitution (Scheduled Castes) Order (Amendment) Bill, 2021 

The Insurance (Amendment) Bill, 2021 

The Mines and Minerals (Development and Regulation) Amendment Bill, 2021 

https://www.prsindia.org/billtrack/dadra-and-nagar-haveli-and-daman-and-diu-merger-union-territories-bill-2019
https://www.prsindia.org/billtrack/national-capital-territory-delhi-recognition-property-rights-residents-unauthorised
https://www.prsindia.org/billtrack/taxation-laws-amendment-bill-2019
https://www.prsindia.org/billtrack/recycling-ships-bill-2019
https://prsindia.org/billtrack/the-arms-amendment-bill-2019
https://prsindia.org/billtrack/the-citizenship-amendment-bill-2019
https://prsindia.org/billtrack/the-international-financial-services-centres-authority-bill-2019
https://prsindia.org/billtrack/the-constitution-one-hundred-and-twenty-sixth-amendment-bill-2019
http://www.prsindia.org/content/constitution-scheduled-tribes-order-second-amendment-bill-2019
https://www.prsindia.org/billtrack/direct-tax-vivad-se-vishwas-bill-2020
http://prsindia.org/billtrack/central-sanskrit-universities-bill-2019
https://www.prsindia.org/billtrack/national-commission-indian-system-medicine-bill-2019
https://www.prsindia.org/billtrack/national-commission-homoeopathy-bill-2019
https://www.prsindia.org/billtrack/aircraft-amendment-bill-2020
https://www.prsindia.org/billtrack/institute-teaching-and-research-ayurveda-bill-2020
https://www.prsindia.org/billtrack/salary-allowances-and-pension-members-parliament-amendment-bill-2020
https://www.prsindia.org/billtrack/farmers-produce-trade-and-commerce-promotion-and-facilitation-bill-2020
https://www.prsindia.org/billtrack/farmers-empowerment-and-protection-agreement-price-assurance-and-farm-services-bill-2020
https://www.prsindia.org/billtrack/salaries-and-allowances-ministers-amendment-bill-2020
https://www.prsindia.org/billtrack/epidemic-diseases-amendment-bill-2020
https://www.prsindia.org/billtrack/homoeopathy-central-council-amendment-bill-2020
https://www.prsindia.org/billtrack/indian-medicine-central-council-amendment-bill-2020
https://prsindia.org/billtrack/the-insolvency-and-bankruptcy-code-second-amendment-bill-2020
https://www.prsindia.org/billtrack/indian-institutes-information-technology-laws-amendment-bill-2020
https://www.prsindia.org/billtrack/companies-amendment-bill-2020
https://www.prsindia.org/billtrack/rashtriya-raksha-university-bill-2020
https://www.prsindia.org/billtrack/national-forensic-sciences-university-bill-2020
https://www.prsindia.org/billtrack/essential-commodities-amendment-bill-2020
https://www.prsindia.org/billtrack/banking-regulation-amendment-bill-2020-0
https://www.prsindia.org/billtrack/taxation-and-other-laws-relaxation-and-amendment-certain-provisions-bill-2020
https://www.prsindia.org/billtrack/bilateral-netting-qualified-financial-contracts-bill-2020
https://www.prsindia.org/billtrack/occupational-safety-health-and-working-conditions-code-2020
https://www.prsindia.org/billtrack/code-social-security-2020
https://www.prsindia.org/billtrack/industrial-relations-code-2020
https://www.prsindia.org/billtrack/foreign-contribution-regulation-amendment-bill-2020
https://www.prsindia.org/billtrack/jammu-and-kashmir-official-languages-bill-2020
https://prsindia.org/billtrack/the-insolvency-and-bankruptcy-code-second-amendment-bill-2019
https://www.prsindia.org/billtrack/mineral-laws-amendment-bill-2020
https://www.prsindia.org/billtrack/major-port-authorities-bill-2020
https://prsindia.org/billtrack/the-jammu-and-kashmir-reorganisation-amendment-bill-2021
https://prsindia.org/billtrack/the-arbitration-and-conciliation-amendment-bill-2021
https://prsindia.org/billtrack/the-national-capital-territory-of-delhi-laws-special-provisions-second-amendment-bill-2021
https://www.prsindia.org/billtrack/medical-termination-pregnancy-amendment-bill-2020
https://prsindia.org/billtrack/the-constitution-scheduled-castes-order-amendment-bill-2021
https://prsindia.org/billtrack/the-insurance-amendment-bill-2021
https://prsindia.org/billtrack/the-mines-and-minerals-development-and-regulation-amendment-bill-2021
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Bills Other than Finance and Appropriation Bills  

The National Commission for Allied and Healthcare Professions Bill, 2020 

The Government of National Capital Territory of Delhi (Amendment) Bill, 2021 

The National Bank for Financing Infrastructure and Development Bill, 2021 

The National Institutes of Food Technology, Entrepreneurship and Management Bill, 2019 

The Marine Aids to Navigation Bill, 2021 

The Juvenile Justice (Care and Protection of Children) Amendment Bill, 2021 

The Factoring Regulation (Amendment) Bill, 2020 

The Inland Vessels Bill, 2021 

The Insolvency and Bankruptcy Code (Amendment) Bill, 2021 

The Airports Economic Regulatory Authority of India (Amendment) Bill, 2021 

The Coconut Development Board (Amendment) Bill, 2021 

The Essential Defence Services Bill, 2021 

The Commission for Air Quality Management in National Capital Region and Adjoining Areas Bill, 2021 

The Limited Liability Partnership (Amendment) Bill, 2021 

The Deposit Insurance and Credit Guarantee Corporation (Amendment) Bill, 2021 

The Tribunals Reforms Bill, 2021 

The Constitution (Scheduled Tribes) Order (Amendment) Bill, 2021 

The Central Universities (Amendment) Bill, 2021 

The Taxation Laws (Amendment) Bill, 2021 

The General Insurance Business (Nationalisation) Amendment Bill, 2021 

The Constitution (One Hundred and Twenty-seventh Amendment) Bill, 2021 

The National Commission for Homoeopathy (Amendment) Bill, 2021 

The National Commission for Indian System of Medicine (Amendment) Bill, 2021 

The Farm Laws Repeal Bill, 2021 

The Dam Safety Bill, 2019 

The Assisted Reproductive Technology (Regulation) Bill, 2020 

The National Institute of Pharmaceutical Education and Research (Amendment) Bill, 2021 

The High Court and Supreme Court Judges (Salaries and Conditions of Service) Amendment Bill, 2021 

The Delhi Special Police Establishment (Amendment) Bill, 2021 

The Central Vigilance Commission (Amendment) Bill, 2021 

The Surrogacy (Regulation) Bill, 2019 

The Narcotic Drugs and Psychotropic Substances (Amendment) Bill, 2021 

The Election Laws (Amendment) Bill, 2021 

The Chartered Accountants, the Cost and Works Accountants and the Company Secretaries (Amendment) Bill, 2021 

The Constitution (Scheduled Castes and Scheduled Tribes) Orders (Amendment) Bill, 2022 

The Delhi Municipal Corporation (Amendment) Bill, 2022 

The Constitution (Scheduled Tribes) Orders (Amendment) Bill, 2022 

The Criminal Procedure (Identification) Bill, 2022 

The Indian Antarctic Bill, 2022 

The Weapons of Mass Destruction and their Delivery Systems (Prohibition of Unlawful Activities) Amendment Bill, 2022 

The National Anti-Doping Bill, 2021 

The Family Courts (Amendment) Bill, 2022 

The Central Universities (Amendment) Bill, 2022 

The Wild Life (Protection) Amendment Bill, 2021 

The Energy Conservation (Amendment) Bill, 2022 

The New Delhi International Arbitration Centre (Amendment) Bill, 2022 

https://prsindia.org/billtrack/the-national-commission-for-allied-and-healthcare-professions-bill-2020
https://prsindia.org/billtrack/the-government-of-national-capital-territory-of-delhi-amendment-bill-2021
https://prsindia.org/billtrack/the-national-bank-for-financing-infrastructure-and-development-bill-2021
https://prsindia.org/billtrack/the-national-institutes-of-food-technology-entrepreneurship-and-management-bill-2019
https://prsindia.org/billtrack/the-marine-aids-to-navigation-bill-2021
https://prsindia.org/billtrack/the-juvenile-justice-care-and-protection-of-children-amendment-bill-2021
https://prsindia.org/billtrack/the-factoring-regulation-amendment-bill-2020
https://prsindia.org/billtrack/the-inland-vessels-bill-2021
https://prsindia.org/billtrack/the-insolvency-and-bankruptcy-code-amendment-bill-2021
https://prsindia.org/billtrack/the-airports-economic-regulatory-authority-of-india-amendment-bill-2021
https://prsindia.org/billtrack/the-coconut-development-board-amendment-bill-2021
https://prsindia.org/billtrack/the-essential-defence-services-bill-2021
https://prsindia.org/billtrack/the-commission-for-air-quality-management-in-national-capital-region-and-adjoining-areas-bill-2021
https://prsindia.org/billtrack/the-limited-liability-partnership-amendment-bill-2021
https://prsindia.org/billtrack/the-deposit-insurance-and-credit-guarantee-corporation-amendment-bill-2021
https://prsindia.org/billtrack/the-tribunals-reforms-bill-2021
https://prsindia.org/billtrack/the-constitution-scheduled-tribes-order-amendment-bill-2021
https://prsindia.org/billtrack/the-central-universities-amendment-bill-2021
https://prsindia.org/billtrack/the-taxation-laws-amendment-bill-2021
https://prsindia.org/billtrack/the-general-insurance-business-nationalisation-amendment-bill-2021
https://prsindia.org/billtrack/the-constitution-one-hundred-and-twenty-seventh-amendment-bill-2021
https://prsindia.org/billtrack/the-national-commission-for-homoeopathy-amendment-bill-2021
https://prsindia.org/billtrack/the-national-commission-for-indian-system-of-medicine-amendment-bill-2021
https://prsindia.org/billtrack/the-farm-laws-repeal-bill-2021
https://prsindia.org/billtrack/the-dam-safety-bill-2019
https://prsindia.org/billtrack/the-assisted-reproductive-technology-regulation-bill-2020
https://prsindia.org/billtrack/the-national-institute-of-pharmaceutical-education-and-research-amendment-bill-2021
https://prsindia.org/billtrack/the-high-court-and-supreme-court-judges-salaries-and-conditions-of-service-amendment-bill-2021
https://prsindia.org/billtrack/the-delhi-special-police-establishment-amendment-bill-2021
https://prsindia.org/billtrack/the-central-vigilance-commission-amendment-bill-2021
https://prsindia.org/billtrack/the-surrogacy-regulation-bill-2019
https://prsindia.org/billtrack/the-narcotic-drugs-and-psychotropic-substances-amendment-bill-2021
https://prsindia.org/billtrack/the-election-laws-amendment-bill-2021
https://prsindia.org/billtrack/the-chartered-accountants-the-cost-and-works-accountants-and-the-company-secretaries-amendment-bill-2021
https://prsindia.org/billtrack/the-constitution-scheduled-castes-and-scheduled-tribes-orders-amendment-bill-2022
https://prsindia.org/billtrack/the-delhi-municipal-corporation-amendment-bill-2022
https://prsindia.org/billtrack/the-constitution-scheduled-tribes-orders-amendment-bill-2022
https://prsindia.org/billtrack/the-criminal-procedure-identification-bill-2022
https://prsindia.org/billtrack/the-indian-antarctic-bill-2022
https://prsindia.org/billtrack/the-weapons-of-mass-destruction-and-their-delivery-systems-prohibition-of-unlawful-activities-amendment-bill-2022
https://prsindia.org/billtrack/the-national-anti-doping-bill-2021
https://prsindia.org/billtrack/the-family-courts-amendment-bill-2022
https://prsindia.org/billtrack/the-central-universities-amendment-bill-2022
https://prsindia.org/billtrack/the-wild-life-protection-amendment-bill-2021
https://prsindia.org/billtrack/the-energy-conservation-amendment-bill-2022
https://prsindia.org/billtrack/the-new-delhi-international-arbitration-centre-amendment-bill-2022
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Bills Other than Finance and Appropriation Bills  

The Anti-Maritime Piracy Bill, 2019 

The Constitution (Scheduled Castes and Scheduled Tribes) Orders (Second Amendment) Bill, 2022 

The Constitution (Scheduled Tribes) Order (Second Amendment) Bill, 2022 

The Constitution (Scheduled Tribes) Order (Fourth Amendment) Bill, 2022 

The Competition (Amendment) Bill, 2022 

The Constitution (Scheduled Tribes) Order (Third Amendment) Bill, 2022 

The Constitution (Scheduled Tribes) Order (Fifth Amendment) Bill, 2022 

The Cinematograph (Amendment) Bill, 2023 

The Biological Diversity (Amendment) Bill, 2021 

The Multi-State Co-operative Societies (Amendment) Bill, 2022 

The Jan Vishwas (Amendment of Provisions) Bill, 2022 

The Forest (Conservation) Amendment Bill, 2023 

The Mines and Minerals (Development and Regulation) Amendment Bill, 2023 

The Offshore Areas Mineral (Development and Regulation) Amendment Bill, 2023 

The Mediation Bill, 2021 

The Registration of Births and Deaths (Amendment) Bill, 2023 

The Government of National Capital Territory of Delhi (Amendment) Bill, 2023 

The Inter-Services Organisations (Command, Control and Discipline) Bill, 2023 

The National Dental Commission Bill, 2023 

The National Nursing and Midwifery Commission Bill, 2023 

The Indian Institutes of Management (Amendment) Bill, 2023 

The Coastal Aquaculture Authority (Amendment) Bill, 2023 

The Constitution (Scheduled Castes) Order (Amendment) Bill, 2023 

The Digital Personal Data Protection Bill, 2023 

The Anusandhan National Research Foundation Bill, 2023 

The Pharmacy (Amendment) Bill, 2023 

The Integrated Goods and Services Tax (Amendment) Bill, 2023 

The Central Goods and Services Tax (Amendment) Bill, 2023 

The Constitution (One Hundred Twenty-Eighth Amendment) Bill, 2023 

The Advocates (Amendment) Bill, 2023 

The Jammu and Kashmir Reservation (Amendment) Bill, 2023 

The Jammu and Kashmir Reorganisation (Amendment) Bill, 2023 

The Repealing and Amending Bill, 2022 

The Central Universities (Amendment) Bill, 2023 

The Post Office Bill, 2023 

The Jammu and Kashmir Reorganisation (Second Amendment) Bill, 2023 

The Government of Union Territories (Amendment) Bill, 2023 

The National Capital Territory of Delhi Laws (Special Provisions) Second (Amendment) Bill, 2023 

The Central Goods and Services Tax (Second Amendment) Bill, 2023 

The Provisional Collection of Taxes Bill, 2023 

The Press and Registration of Periodicals Bill, 2023 

The Chief Election Commissioner and other Election Commissioners (Appointment, Conditions of Service and Term of Office) Bill, 2023 

The Bhartiya Nyaya (Second) Sanhita, 2023 

The Bhartiya Nagarik Suraksha (Second) Sanhita, 2023 

The Bharatiya Sakshya (Second) Bill, 2023 

The Telecommunications Bill, 2023 

http://prsindia.org/billtrack/anti-maritime-piracy-bill-2019
https://prsindia.org/billtrack/the-constitution-scheduled-castes-and-scheduled-tribes-orders-second-amendment-bill-2022
https://prsindia.org/billtrack/the-constitution-scheduled-tribes-order-second-amendment-bill-2022
https://prsindia.org/billtrack/the-constitution-scheduled-tribes-order-fourth-amendment-bill-2022
https://prsindia.org/billtrack/the-competition-amendment-bill-2022
https://prsindia.org/billtrack/the-constitution-scheduled-tribes-order-third-amendment-bill-2022
https://prsindia.org/billtrack/the-constitution-scheduled-tribes-order-fifth-amendment-bill-2022
https://prsindia.org/billtrack/the-cinematograph-amendment-bill-2023
https://prsindia.org/billtrack/the-biological-diversity-amendment-bill-2021
https://prsindia.org/billtrack/the-multi-state-co-operative-societies-amendment-bill-2022
https://prsindia.org/billtrack/the-jan-vishwas-amendment-of-provisions-bill-2022
https://prsindia.org/billtrack/the-forest-conservation-amendment-bill-2023
https://prsindia.org/billtrack/the-mines-and-minerals-development-and-regulation-amendment-bill-2023
https://prsindia.org/billtrack/the-offshore-areas-mineral-development-and-regulation-amendment-bill-2023
https://prsindia.org/billtrack/the-mediation-bill-2021
https://prsindia.org/billtrack/the-registration-of-births-and-deaths-amendment-bill-2023
https://prsindia.org/billtrack/the-government-of-national-capital-territory-of-delhi-amendment-bill-2023
https://prsindia.org/billtrack/the-inter-services-organisations-command-control-and-discipline-bill-2023
https://prsindia.org/billtrack/the-national-dental-commission-bill-2023
https://prsindia.org/billtrack/the-national-nursing-and-midwifery-commission-bill-2023
https://prsindia.org/billtrack/the-indian-institutes-of-management-amendment-bill-2023
https://prsindia.org/billtrack/the-coastal-aquaculture-authority-amendment-bill-2023
https://prsindia.org/billtrack/the-constitution-scheduled-castes-order-amendment-bill-2023
https://prsindia.org/billtrack/digital-personal-data-protection-bill-2023
https://prsindia.org/billtrack/the-anusandhan-national-research-foundation-bill-2023
https://prsindia.org/billtrack/the-pharmacy-amendment-bill-2023
https://prsindia.org/billtrack/the-integrated-goods-and-services-tax-amendment-bill-2023
https://prsindia.org/billtrack/the-central-goods-and-services-tax-amendment-bill-2023
https://prsindia.org/billtrack/the-constitution-one-hundred-twenty-eighth-amendment-bill-2023
https://prsindia.org/billtrack/the-advocates-amendment-bill-2023
https://prsindia.org/billtrack/the-jammu-and-kashmir-reservation-amendment-bill-2023
https://prsindia.org/billtrack/the-jammu-and-kashmir-reorganisation-amendment-bill-2023
https://prsindia.org/billtrack/the-repealing-and-amending-bill-2022
https://prsindia.org/billtrack/the-central-universities-amendment-bill-2023
https://prsindia.org/billtrack/the-post-office-bill-2023
https://prsindia.org/billtrack/the-jammu-and-kashmir-reorganisation-second-amendment-bill-2023
https://prsindia.org/billtrack/the-government-of-union-territories-amendment-bill-2023
https://prsindia.org/billtrack/the-national-capital-territory-of-delhi-laws-special-provisions-second-amendment-bill-2023
https://prsindia.org/billtrack/the-central-goods-and-services-tax-second-amendment-bill-2023
https://prsindia.org/billtrack/the-provisional-collection-of-taxes-bill-2023
https://prsindia.org/billtrack/the-press-and-registration-of-periodicals-bill-2023
https://prsindia.org/billtrack/the-chief-election-commissioner-and-other-election-commissioners-appointment-conditions-of-service-and-term-of-office-bill-2023
https://prsindia.org/billtrack/the-bharatiya-nyaya-second-sanhita-2023
https://prsindia.org/billtrack/the-bharatiya-nagarik-suraksha-second-sanhita-2023
https://prsindia.org/billtrack/the-bharatiya-sakshya-second-bill-2023
https://prsindia.org/billtrack/the-telecommunication-bill-2023
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Bills Other than Finance and Appropriation Bills  

The Water (Prevention and Control of Pollution) Amendment Bill, 2024 

The Constitution (Scheduled Tribes) Order (Amendment) Bill, 2024 

The Constitution (Scheduled Castes and Scheduled Tribes) Orders (Amendment) Bill, 2024 

The Constitution (Jammu and Kashmir) Scheduled Castes Order (Amendment) Bill, 2023 

The Constitution (Jammu and Kashmir) Scheduled Tribes Order (Amendment) Bill, 2023 

The Jammu and Kashmir Local Bodies Laws (Amendment) Bill, 2024 

The Public Examinations (Prevention of Unfair Means) Bill, 2024 
 

Finance and Appropriation Bills   

The Finance Bill (No. 2), 2019  

The Appropriation (No. 2) Bill, 2019  

The Appropriation (No. 3) Bill, 2019  

The Finance Bill, 2020  

The Appropriation Bill, 2020  

The Appropriation (No. 2) Bill, 2020  

The Appropriation (No. 3) Bill, 2020 

The Appropriation (No. 4) Bill, 2020 

The Jammu and Kashmir Appropriation Bill, 2020 

The Jammu and Kashmir Appropriation (No. 2) Bill, 2020  

The Jammu and Kashmir Appropriation (No. 3) Bill, 2020  

The Jammu and Kashmir Appropriation (No. 4) Bill, 2020  

The Finance Bill, 2021 

The Appropriation Bill, 2021  

The Appropriation (No. 2) Bill, 2021  

The Appropriation (No. 3) Bill, 2021  

The Appropriation (No. 4) Bill, 2021  

The Appropriation (No. 5) Bill, 2021  

The Jammu and Kashmir Appropriation Bill, 2021  

The Jammu and Kashmir Appropriation (No. 2) Bill, 2021  

The Puducherry Appropriation Bill, 2021  

The Puducherry Appropriation (Vote on Account) Bill, 2021 

The Appropriation Bill, 2022  

The Appropriation (No. 2) Bill, 2022  

The Appropriation (No. 3) Bill, 2022  

The Appropriation (No. 4) Bill, 2022 

The Appropriation (No. 5) Bill, 2022 

The Finance Bill, 2022  

The Jammu and Kashmir Appropriation Bill, 2022  

The Jammu and Kashmir Appropriation (No. 2) Bill, 2022  

The Finance Bill, 2023  

The Appropriation Bill, 2023  

The Appropriation (No. 2) Bill, 2023  

The Appropriation (No. 3) Bill, 2023 

The Appropriation (No. 4) Bill, 2023 

The Jammu and Kashmir Appropriation Bill, 2023  

The Jammu and Kashmir Appropriation (No. 2) Bill, 2023  

The Jammu and Kashmir Appropriation Bill, 2024 

The Jammu and Kashmir Appropriation (No. 2) Bill, 2024 

The Finance Bill, 2024 

https://prsindia.org/billtrack/the-water-prevention-and-control-of-pollution-bill-2024
https://prsindia.org/billtrack/the-constitution-scheduled-tribes-order-amendment-bill-2024
https://prsindia.org/billtrack/the-constitution-scheduled-castes-and-scheduled-tribes-orders-amendment-bill-2024
https://prsindia.org/billtrack/the-constitution-jammu-and-kashmir-scheduled-castes-order-amendment-bill-2023
https://prsindia.org/billtrack/the-constitution-jammu-and-kashmir-scheduled-tribes-order-amendment-bill-2023
https://prsindia.org/billtrack/the-jammu-and-kashmir-local-bodies-laws-amendment-bill-2024
https://prsindia.org/billtrack/the-public-examinations-prevention-of-unfair-means-bill-2024
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Finance and Appropriation Bills   

The Appropriation (Vote on Account) Bill, 2024 

The Appropriation Bill, 2024 

Bills pending in Rajya Sabha at the end of the term of the 17th Lok Sabha  

Bills Pending 

The Pesticides Management Bill, 2020 

The Registration of Marriage of Non-Resident Indian Bill, 2019 

The Constitution (125th Amendment) Bill, 2019 

The Constitution (Scheduled Tribes) Order (Amendment) Bill, 2019 

The Waqf Properties (Eviction of Unauthorised Occupants) Bill, 2014 

The Assam Legislative Council Bill, 2013 

The Readjustment of Representation of Scheduled Castes and Scheduled Tribes in Parliamentary and Assembly Constituencies (Third) 
Bill, 2013 

The Delhi Rent (Repeal) Bill, 2013 

The Registration (Amendment) Bill, 2013 

The Rajasthan Legislative Council Bill, 2013 

The Employment Exchanges (Compulsory Notification of Vacancies) Amendment Bill, 2013 

The Building and Other Construction Workers Related Laws (Amendment) Bill, 2013 

The Tamil Nadu Legislative Council (Repeal) Bill, 2012 

The Inter-State Migrant Workmen (Regulation of Employment and Conditions of Service) Bill, 2011 

The Mines (Amendment) Bill, 2011 

The Indian Medicine and Homoeopathy Pharmacy Bill, 2005 

The Seeds Bill, 2004 

The Provisions of the Municipalities (Extension to the Scheduled Areas) Bill, 2001 

The Delhi Rent (Amendment) Bill, 1997 

The Constitution (79th Amendment) Bill, 1992 

Bills lapsing at the end of the term of the 17th Lok Sabha  

Bills Pending 

The Electricity (Amendment) Bill, 2022 

The Prohibition of Child Marriage (Amendment) Bill, 2021 

The Maintenance and Welfare of Parents and Senior Citizens (Amendment) Bill, 2019 

The Inter-State River Water Disputes (Amendment) Bill, 2019 

Government Bills withdrawn during the term of the 17th Lok Sabha  

Bills Withdrawn 

The Indian Medical Council (Amendment) Bill, 1987  

The Private Detective Agencies (Regulation) Bill, 2007  

The Pesticide Management Bill, 2008 

The Telecom Regulatory Authority of India (Amendment) Bill, 2008  

The National Commission for Human Resources for Health Bill, 2011  

The Indecent Representation of Women (Prohibition) Amendment Bill, 2012 

The Indian Medical Council (Amendment) Bill, 2013  

https://www.prsindia.org/billtrack/pesticide-management-bill-2020
https://www.prsindia.org/billtrack/registration-marriage-non-resident-indian-bill-2019
https://www.prsindia.org/billtrack/constitution-one-hundred-and-twenty-fifth-amendment-bill-2019
http://www.prsindia.org/billtrack/constitution-scheduled-tribes-order-amendment-bill-2019
http://www.prsindia.org/billtrack/the-waqf-properties-eviction-of-unauthorised-occupants-bill-2014-3137/
http://www.prsindia.org/billtrack/the-assam-legislative-council-bill-2013-3038/
http://www.prsindia.org/billtrack/readjustment-of-representation-of-scheduled-castes-and-scheduled-tribes-in-parliamentary-and-assembly-constituencies-3rd-bill-2013-3037/
http://www.prsindia.org/billtrack/readjustment-of-representation-of-scheduled-castes-and-scheduled-tribes-in-parliamentary-and-assembly-constituencies-3rd-bill-2013-3037/
http://www.prsindia.org/billtrack/the-delhi-rent-repeal-bill-2013-2904/
http://www.prsindia.org/billtrack/the-registration-amendment-bill-2013-2851/
http://www.prsindia.org/billtrack/the-rajasthan-legislative-council-bill-2013-2830/
http://www.prsindia.org/billtrack/the-employment-exchanges-compulsory-notification-of-vacancies-amendment-bill-2013-2710/
http://www.prsindia.org/billtrack/the-building-and-other-construction-workers-related-laws-amendment-bill-2013-2684/
http://www.prsindia.org/billtrack/the-tamil-nadu-legislative-council-repeal-bill-2012-2304/
http://www.prsindia.org/billtrack/the-inter-state-migrant-workmen-regulation-of-employment-and-conditions-of-service-bill-2011-1912/
http://www.prsindia.org/billtrack/the-mines-amendment-bill-2011-1597/
http://www.prsindia.org/billtrack/the-indian-medicine-and-homeopathy-pharmacy-bill-2005-449/
http://www.prsindia.org/billtrack/the-seeds-bill-2004-104/
http://www.prsindia.org/billtrack/the-provisions-of-the-municipalities-extension-to-the-scheduled-areas-bill-2001-446/
http://www.prsindia.org/billtrack/the-delhi-rent-amendment-bill-1997-175/
https://prsindia.org/billtrack/the-constitution-seventy-ninth-amendment-bill-1992
https://prsindia.org/billtrack/the-electricity-amendment-bill-2022
https://prsindia.org/billtrack/the-prohibition-of-child-marriage-amendment-bill-2021
https://prsindia.org/billtrack/the-maintenance-and-welfare-of-parents-and-senior-citizens-amendment-bill-2019
https://prsindia.org/billtrack/the-inter-state-river-water-disputes-amendment-bill-2019
https://prsindia.org/billtrack/the-private-detective-agencies-regulation-bill-2007
https://prsindia.org/billtrack/the-pesticide-management-bill-2008
https://prsindia.org/billtrack/the-telecom-regulatory-authority-of-india-amendment-bill-2008
https://prsindia.org/billtrack/the-national-commission-for-human-resources-for-health-bill-2011
https://prsindia.org/billtrack/the-indecent-representation-of-women-prohibition-amendment-bill-2012
https://prsindia.org/billtrack/the-indian-medical-council-amendment-bill-2013


 
Legislative Wrap – 17th Lok Sabha (2019-2024)  PRS Legislative Research 

 

February 10, 2024  - 7 - 

 

Bills Withdrawn 

The Allied and Healthcare Professions Bill, 2018 

The Cinematograph (Amendment) Bill, 2019 

The Code on Social Security, 2019 

The DNA Technology (Use and Application) Regulation Bill, 2019 

The Industrial Relations Code Bill, 2019 

The International Financial Services Centres Authority Bill, 2019  

The Jammu and Kashmir Reservation (Second Amendment) Bill, 2019  

The Occupational Safety, Health and Working Conditions Code, 2019  

The Personal Data Protection Bill, 2019  

The Banking Regulation (Amendment) Bill, 2020  

The Tribunal Reforms (Rationalisation and Conditions of Service) Bill, 2021  

The Bharatiya Nagarik Suraksha Sanhita, 2023 

The Bharatiya Nyaya Sanhita, 2023 

The Bharatiya Sakshya Bill, 2023  

Sources:  Relevant Bills; Bulletins of Lok Sabha and Rajya Sabha; PRS. 
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